>

FORM A

PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insoi y and Bankruptcy Board of india
{Inso¥ y Resoluticn Process for Corp P ) R i 20186)

FOR THE 2 NTION O REDITORS O
VAIKUNTH TO PS PRIVA D

: _RELEVANT PARTICULARS
1 | Name of corporate debtor VAIKUNTH TOWNSHIPS PRIVATE LIMITED
2. | Date of incorporaton of comorate debtor | 17/10/2006
3. | Authority under which corporate debtor | ROC Murnba:
is incorporated / registered i
4. | Comorate Identity No. / Limited Liabiity | U45201MH2006PTC165166
| Identfication No. of comorate debtor |

5. | Address of the yegistered office and | 509-510, Navratan Premises Co Op Society, 69,

principal office (if any) of corporate f P D Melio Road, Camac Bunder, Mumbai City.
| | debtor | Mumbai, Maharashtra, India, 400009

6. | Insolvency commencement date in 01052024 {Order downloaded from portal of IBBI
respect of corporate debtor Or 03rd May 2024)

7. | Estimated date of closire of insolvency | 27th Oct, 2094 (180 days from the Ihsolvency
resolution process Commencement date which is 01-05-2024 ).
Name and the registration number of | Name: Mr. SUMAN KUMAR VERMA
the insolvency professional acting as : Regisration No :
interim resolution professional 1BBI/IPA-O03/IP-NO0342/2021- 2022/13657

| 9 | Address and email of the interim Address : PLOT NO. WZ-D-GKH. NO. 83/14 ,
resolution professional, as registered GALINO. 5 . MAHAVIR ENCLAVE , SULABH
with the Board INTERNATIONAL . SOUTH WEST, NATIONAL CAPITAL

TERRITORY OF DELHI 110045
Email Id: cirp vtpl@yahoo.com

10.! Address and email to be used for Address : PLOT NO. WZD-G,KH. NO. 83/14,
correspondence with the interim GALINO. 5, MAHAVIR ENCLAVE SULABH
resolution professionat INTERNATIONAL SOUTH WEST, NATIONAL CAPITAL

TERRITORY OF DELHI 110045
Email Id: cirp.vipl@yahoo.com
11 Last date for submission of claims | 14th May, 2024

12.| Classes of creditors, if any, under NIL

clause (b) of subsection (BA) of
section 21, ascertained by the interim
resolution professional

13.] Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.! (3) Relevant Forms and (a) https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | () Not Applicable
are available at: |

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered
the commencement of a Corporate insolvency Resolution Process for VAIKUNTH TOWNSHIPS
PRIVATE LIMITED which is 01-05-2024

The creditors of VAIKUNTH TOWNSHIPS PRIVATE LIMITED are hereby called upon to submit
their claims with proof on or before 14" May 2024 to the Interim Resoiution Professional at the
address mentioned against Entry No. 10. The financial creditors shall submit their proof of
claims by electronic means only. Al other craditors may submit the proof of claims in person, by
postor electroric means,

hmi of false or mis proofs of claim shall attract penatties.
Date: 04" May 2024 - Sd/-
Place : Dethi . Mr. SUMAN KUMAR VERMA

T interim Resolution Professional
Registration No. 1BBI/IPA-003/IP-NO0342/2021- 2022/13657
AFA valid tiil 02-06-2024
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